OFFICE OF THE PROJECT DIRECTOR, (RD) DEPARTMENT
GNCT OF DELHI, GROUND LEVEL, ISBT BUILDING,
KASHMERE GATE, DELHI-110006.

No. F. 4(62)/Admn/PDRD/2022/ 449 Dated: 23.03.2022

To
/ he Deputy Secretary(Question Branch),
Delhi Legislative Assembly
0ld Sectt., Delhi : 110 054.

Subject : Regarding Vidhan Sabha Unstarred Question No. 63 dated 24.03.2022 asked by Hon’ble MLA Sh.
Akhileshpati Tripathi.

Sir,

With reference to above cited subject, | am directed to forward herewith 100 copies of reply of the
above question, duly authenticated by the competent authority. Reply is also being provided in soft copy PDF

format.
The reply of the question issues with the prior approval of the Minister-Incharge.
Yours faithfully,
Encl. : As above. MM,-

(D.S. TOMAR)
DY. DIRECTOR(RD)

No. F. 4(62)/Admn/PDRD/2022/ Dated:
Copy forwarded to :
1. 0OSD to Hon'ble Minister(Development), Govt. of NCT of Delhi, Delhi Secretariat, I.P. Estate,
Delhi : 110 002.

2. The Director, Directorate of Information and Publicity, Govt. of NCT of Delhi, Old Sectt., Delhi along
with 150 copies of the reply of the above referred DLA Starred Question for distribution of the house.

%

(D.S. TOMAR)
DY. DIRECTOR(RD)
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_tatus of works approved in 8 DVDB meetings in r/o AC Model Town

<

S.No.

Name of work

Name of Village

Status/Copleted /
Pending /
Remainingifnprogr

Improvement/development of road by PDG RMC from

H.No.A-55 to H.No.T-34, Duplex No.9 to H.No.92 and

adjoining (Pal Maidan and Duplex parking) in Rajpura
Gurmandi at Ward-77/KPZ Model Town

Rajpura Gurmandi

ess

Completed

Improvement/development of road by PDG RMC from
H.No.T-184 to H.No, T-83 and adjoining H.No.T-109 to Jain
Factory, H.No.T-107 to H.No.190 and adjoining in Rajpura

Gurmandi at Ward-77/KPZ Model Town

Rajpura Gurmandi

Completed

Improvement/development of road by PDG RMC from
H.No.177 to H.No.186 and adjoining near Park to
Dispensary near double storey road in Rajpura Gurmandi at
Ward-77/KPZ Model Town

Rajpura Gurmandi

Completed

Improvement/development of road by PDG RMC from
H.No.A-25 to H.No.A-9 & road behind MC Pry School &
adjoining lanes of park Near H.No.A-33 in Rajpura
Gurmandi at Ward-77/KPZ Model Town

Rajpura Gurmandi

Completed

Improvemenb’development of road by PDG RMC from
duplex H.No.A-95 to H.No.A-41 & lanes of H.No.A-55,

H.No.A-71, H.N0.83, H.N0.85 in Rajpura Gurmandi at Ward

77/KPZ Model Town

Rajpura Gurmandi

Completed

Improvement/development of road by PDG RMC from
H.No0.188 to H.No.242 to H.No.107/5 & adjoining lane of
H.No.206 in Rajpura Gurmandi at Ward-77/KPZ Model

Town -

Rajpura Gurmandi

To be excuted after
completion of
ongoing Delhi Jal
Board work at the
site

Improvement/development of road by PDG RMC from
H.No0.214 to H.N0.222 and H.No.178 to H.N0.222 in
Rajpura Gurmandi at Ward-77/KPZ Model Town

Rajpura Gurmandi

Completed

Improvement/development of road by PDG RMC from
H.No.142 to H.No.171 and adjoining road H.No0.130, 113,
125, 172, 99 to H.No.A-19 & adjoining in Rajpura Gurmandi
at Ward-77/KPZ Model Town

Rajpura Gurmandi

Completed

Improvement/development of road by PDG RMC from

H.No.242 to H.No.107 H.No.240 to H.No.237, 150, 161

adjoining in Rajpura Gurmandi at Ward-77/KPZ Model
Town

Rajpura Gurmandi

Completed

10

Improvement/development of road from H.No.48UB to
H.No.101 UB, T shape 101, 97 UB to 95 UB and
H.No.45UB to H.No.76 UB and 81 UB to H.No.5634 behind
Ambedkar Bhawan New Chandrawal village by PDG RMC
in Ward-78/KPZ Kamla Nagar

Chandrawal

Completed

11

Improvement/development of road from H.No.5748 to
H.No.5680 and H.No.5680 to Indian Gas Office(Gali No.3)
and H.No.5696 to H.No.5680(Gali No.4) H.No.5541 to
H.N0.5551 and H.N0.5660 to H.No.5594(Gali No.2) New
Chandrawal village by PDG RMC in Ward-78/KPZ Kamla
Nagar

Chandrawal

Completed

12

lmprovementfdeve!opment of road from H.No.5585/1 at
corner of gali No.1 to Indian Gas Office and F-9, 10 Davani
Showroom to Indian Gas Office New Chandrawal village by
PDG RMC in Ward-78/KPZ Karnla Nagar

Chandrawal

Completed

13

Improvement/development of road from H.No.5795 to
H.No.5803 and H.No.5804 to H.No0.5383 and H.No.5388 to
H.No.5412, H.No.5391 to H.N0.5397, H.No.5457 to
H.N0.5477 and H.No.5574A Kashiram Chaupal to Balmiki
Mandir New Chandrawal village by PDG RMC in Ward-
78/KPZ Kamla Nagar

Chandrawal

Completed

14

Demolishing and reconstruction of Panchayati Dharamshala
(Katra No. 3 ) village Gurmandi in Model Town Assembly
Constituency

Gurmandi

In progress

16

Demolishing and reconstruction of Pal Chaupal at village
New Chandrawal in Model town Assembly Constituency

New Chandrawal

In progress
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News Project proposals pertain to Model Town
Detail of
work
approved by S
e Estimate -
S.No. |Name of work DVD_B in this N:ame of A Cin Date of Approval
meetings Village bas] by DVDB
dated (Road, e
Drain, Water
body ete)
ST S
Imp/Dev of Lane pdg RMC in adjoining lanes of H. No. Bsian
74 and adjoining lanes of H. No. 63 Duplex flats in Lanes Gamead- 68.753(24.12.2]
|Rajpura Gurmandi in Ward No. TIN/KPZ, Model Town Urinanc
P e
[mp/Dev of lane from H. No. 44 to H. No. 14, H. No 76
5|t0 H. No. 62, H.No.]4t0H.No.30,H.No.7toI—l.N0. La Sitdiors Ksl 20.962|24.12 >
42 and H. No. 55 to H. No. 58 in Sindhora Kalan villago, |25 o Laln 0.962]24.12.21
in Ward No 78N/KPZ Kamla Nagar
i T,
-|Imp/Dev of Sardar Trilochan Singh park in Sindhora A 3
" [kalan Village, in Ward No. 78N/KPZ Kamla Nagar Patk Sindhora Kalan 20.536/24.12.21
i et e
Imp/Dev of lanes by pdg, RMC in adjoining lanes of H. Riiesiis
4{No. A-1, A-79 adjoining lanes of Sai Vatika in Rajpura  |Lanes G:']Su;ad. 53.928(24.12.21
(Gurmandi in Ward No. 77N/KPZ Model Town e
Imp/Dev of lanes by pdg. RMC in adjoining lanes of H, Riffinie
5{No. T-147, T-158 adjoining lanes of T-55 in Rajpura Lanes GZJ]_}::;& i 46.863124.12.2]
Gurmandi in Wark 77N/KPZ Model Town el
Imp/Dev of lane of pdg RMC from H. No. 5796/7 to
6(5779/7 and adjoining lanes in galino - 7 in new Lanes Chandrawal 31.441{24.12.2]
Chandrawal village in Ward No T8N/KPZ Kamla Nagar
Imp/Dev of Lane by pdg. RMC from park in front of H.
No. 5400/7 New Chandrawal to H. No. 5820, H. No.
715820 to H. No. 5388-89 and H No. 5820 to H. No. 5797/7 |Lanes Chandrawal 28.967(24.12.21
New Chandrawal Village in Ward No. T8N/KPZ Kamla
Nagar
Imp/Dev of lane, Footpath and Drainage system in front Lanes,
8|and adjoining to Sardar Trilochan Singh Park in Sindhora footpath and  |Sindhora Kalan 28.877|24.12.21
Kalan Village in Ward No, 78N/KPZ Kamla Nagar Drainage
Imp/Dev of lanes by pde. RMC from H. No. 5330 to 5335
Jwahar Nagar, Chandrawal and adjoining lane at back
S = . a " A45(24. 2.2
’ side of community centre Chandrawal village in Ward No s et 19.445124.12.21
78N/KPZ Kamla Nagar
. P
Imp/Deyv of lanes by pdg. RMC from MC pry. School to
Dharamshala, H. No. 59 to 61 and H. No. 62 to 63 in " = )
d ¥ ald 22.978|2 Z
Sindhora Kalan village , in Ward No. 78N/KPZ Kamla | /2"€S S Balin it ke
Nagar
Imp Dev of lanes by pdg. RMC from H. No. 18 to 51. H.
No. 35 to 38, H. No. 31 to 34.H. No. 28to 30, H. No. 23
5 ! 7 dane i g Lale £ 3(2 2.2
to 27, and H. No. 20 to 21 in Sindhora kalan village in Ll Sindhiora Kalan H.73(24.12.21

Ward 78N/KPZ Kamla Nagar
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Work to be under taken by the DVDB

The following nature of works may be approved by the Delhi Village
Development Board (DVDB) in the rural and urban villages of the NCT of Delhi in
Lal Dora areas, Sizra Roads, Abadi deh, Government Land including Gram Sabha
Land and Vested Gram Sabha Land, except in unauthorized colonies of any status and
resettlement colonies and JJ bastis falling under the jurisdiction of DUSIB:-

Development/Redeve]opment!Repair/constructionIAddition/Alteration
/Expansion/Modification/Maintenance and protection by Boundary Wall,
Fencing or any other method of;

(i) Approach roads/Link roads/ Village roads.
(ii) Ponds/ Water bodies.

(iii) Cremation Grounds, Grave Yards, Parks, Play Grounds, Vyayamshalas, Village
Libraries.

(iv) Drainage facilities.
(v) Chaupals, Barat Ghars, Community Centres.

(vi) Other need based works like drinking water facility, Street Lights, Benches,
Signage Boards, and Entry Gates.



